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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - C No. - 5849 of 2026

Smt. Gulab Devi
..... Petitioner(s)
Versus
State Of U.P. And 3 Others
..... Respondent(s)
Counsel for Petitioner(s) :  Bansh Rg Mishra, Faya Nath Dubey
Counsel for Respondent(s) . CSC

Court No. -6

HON'BLE PRAKASH PADIA, J.

1. It isargued by learned counsel for the petitioner that in the proceedings
initiated by the petitioner under Section 34/35 of U.P. Revenue Code,
2006 which was registered Case N0.10720 of 2024, final order has been
passed on 27.12.2022, copy of the same is appended at Page 32 of the
paperbook but the aforesaid order has not yet been uploaded on the
official website.

2. Inthisview of the matter, learned Standing Counsel is granted time til|
18.03.2026 to seek Instructions in the matter.

3. List on 18.03.2026. It is made clear that the matter will be taken after
recess.

(Prakash Padia,J.)
February 19, 2026

saglain

SYED MOHAMMAD SAQLAIN HAIDER
High Court of Judicature at Allahabad
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